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6912 KUMARIPUSHPA DEVI SINGH 

Will the PRIME MINISTE be pleased to state

(a) whether the Union Government are 

considenngfbrleasingouttheoountiy'sWasia- 

land to the Wood-cased Industne6 in the Private 

sector,

(b) whether a policy decision has been 

taken by the Government in the matter and

(c) If not, the basis on which the Country’s 

wasteland is proposed to be leased outto the 

private sector?

THE MINISTER OFSTATE IN THE MIN­

ISTRY OF RURAL DEVELOPMENT (DE­

PARTMENT OF WASTELANDS DEVELOP­

MENT) (COL RAM SINGH) (a)to(c) The 

information is being coSected and wifl be laid on 

the Table of the House

Approval to Foreign Investment 
Proposals

6913 SHRI HARIKISHORE SINGH Will
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the PRIME MINISTERbe pleased to state*

(a) the number of foreign investment pro­

posals givenclearance during each of the last 

two years,

(b)theamountoffore*gn investment env»- 

aged arxfthe content of export eam*igirivofved 

m theeeoraooaate.

(c)the details of the imports involved and 

the dividend reparations projected m these 

proposals, and

(d)  the total amountof foreign investment 

actually came m the country so far?

THE MINISTER OF StATE INTHE MIN­

ISTRY OF INDUSTRY (DEPARTMENT OF 

INDUSTRIALDEVELOPMHSfT AND DEPART­

MENT OF HEAVY INDUSTRY) (SHRIMATI 

KRISHNA SAHI), (a) to (d) The number of 

foreign investment proposals cleared dunng 

each of the last two years and the total amount 

of foreign investment envisaged m these pro­

posals are given below*-

Year No of foreign Investment  Total amount of Foreign

Proposals Investment (Rs m million)

lxxl Sax ?­ill

lxxS  VxS ­MMh ?i

lxxl Sax ?­ill

lxxS  VxS ­MMh ?i

After getting Government’s approval for 

foreign investment, an entiepreneurhas to take 

several effective steps for irrptementabon of the 

protect before foreign investment matenalises 

as per the foreign investment approval Be­

sides, the gestation period of an industrial project 

also vanes from industryto industry and project 

to project Therefore, it is too early to expect 

substantial inflow of foreign investment 

materialising from these approvals

The attainment of technological dynamsm

and international competitiveness for utilising 

global marketing opportunities are the mam 

objectives of Government’s foreign investment 

policy Accordingly, foreign tie-ups are ex­

pected to haveexport potential keeping in view 

the nature of products and technology involved 

in each case Approvals are subject to the 

condition that imports of capital goods, raw 

materials and equipments etc will be allowed as 

perthe EXIMpolicy of the Government

Repatnation of dividends are linked with




